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(b) if no steps have been taken the 
reasons therefor?

THE DLPU rY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a) The 
site for the overbridge has been selected 
and finalised in consultation with the 
Slate Government. The State Govern-
ment of Orissa is yet to prepare the 
drawings for the approaches. The calcula-
tions for the dasign of main portion o f '  
the bridge are also awaited from the 
State Government. The matter is under " 
further correspondence with the State 
Government.

(b) Does not arise.

Steps taken to Control Unrecognised Rail-
way Unions in Khurda Road Division. 

(South Eastern Railway)

21. SHRI ARJUN SETHI: Will the 
Minister of RAILWAYS be pleased to 
state:

(a) the steps Governments have taken 
to control the unrecognised Railway 
Unions which have been the contributory 
cause for increased lawlessness in the 
Khurda Roa'd Division of the South 
Eastern Railway; and

(b) if no steps have been taken the 
reason* therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a) and
(b). Unrecognised Unions are not al-
lowed to  have any official dealings with 
the Railway Administrations concerned. 
Cases of breach of discipline on the part 
of individual employees ar© dealt with 
suitably.

TnrrrtHnf Allowance to Trainees of Zonal
Training School at Slni (South Eastern 

Railway)

23- SHRI SAROJ MUKHERJEE: 
Will the Minister of RAILWAYS be 
Pleased to state:

(a) whether the Chief Personnel Offi- 
cer» South Eastern Railway granted

travelling Allowance the trainees of 
Zonal Training School at Sini with effect 
from 1st April, 1970 and discontinued it 
with clTect irom 1st January, 1972;

(b) if so, what are the reasons for 
granting it and subsequently discontinu-
ing it; and

(c) what are the difficulties in reintro-
ducing the particular system which was in 
vogue from 1st April, 1970 to the 1st 
January, 1972 in South Eastern Railway?

THE DEPUTY MINISTER IN THE 
’MINISTRY OF RAILWAYS (SHRT 
MOHD. SHAFI QURfcSHI): (a) Yes.

(b) In Railway Training Schools, 
where messing arrangements exist, staff 
undergoing training, are required to be 
given free messing in lieu of Daily Al-
lowance in terms of Rule 429 of the 
Indian Railway Establishment Code 
Volume I. In the Railway Training 
School at Sini, where messing arrange-
ments exist, the Railway Administration
provisionally allowed Daily Allowance in 
lieu of free messing with effect from 1st 
April, 1970 and approached the Board
to authorise this practice in relaxation
of the Code Rule referred to above. The
Railway Board did not agree and thc 
payment of Daily Allowance in lieu of 
free messing was discontinued from 1st 
January, 1972.

(c) The procedure adopted by the 
Railway Administration from 1st April,
1970 to 31st December, 1971 was not in 
conformity with the rules and therefore 
had to be discontinued.
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